The Government has laid down Route Digpersal Guidelines with a view to achieve equitable
regulation of air trangport gervices taking inta account the need for air transport services of different
regions of the country. The airlines provide air services to specific places depending upon the traffic

demand and commercial viability while complying with the Route Disperasal Guidelines.
Rsvival of Vayudoot

1404.SHRID. RAJA :
SHRIK.N. BALAGOPAL :
SHRISYED AZEEZ PASHA :
Wl the Minister of CIVIL AVIATION be pleazed to state:

(a) whether Government is planning to revive Vayudoct to increase cennectivity in similar cities

acress the country;
(b) if go, the details thereof;

(c) whether the Ministry is planning the launch of low cost domestic operations by utilizing the

Air India Express fleet;
(d) if so, the tentative timeline of the launch of the low-cost domestic fights; and
(g) how many such flights would be aperated from the airports of Kerala?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL) : (&)
and (b)) The Board of Directors of Vayudoot Limited in ite meeting held on 22.9.2010 recommended
that NACIL may initiate a study to look into the feasibility of starting operations and maintenance of

asmaller capacity aircraft to Tier-1Y cities.

(c) to (e) Yes, 8ir. Air India Express is considering launching of low cost operations. The
commercial viability of the sectors to be operated are being ascertained after which the sector would

be identified 20 as to maintain schedule integrity and competitiveness.
Strike by Nagpur Airport Employeses

1406. SHRIMOTILAL WVORA :
SHRI SATYAVRAT CHATURVEDI :
Will the Minister of CIVIL AVIATION be pleased to state:

35



(a) whether the employees of Dr. Babasahek Ambedkar Internaticnal Airport, (BAIA) at

Nagpur resarted ta strike in support of their demands during the last two months;
(b) whether the work at the airpart is being adversely affected as a result thereof;

(c) if so, their main demand and how far the same have been examined and met by

Government;

(d) whether the pace of waork on the expansion of this airport is proceeding as per schedule;

and
(&) ifnot, the reasane therefor and by when the airport is likely to be completed?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL) : (&)
Na, Sir.

(b) and (c) Do nat arise.

(d) and (&) Nagar airport hes already been handed over to the Joint Venture Company namely,
Multimodal International Passenger and Cargo Hub at Nagpur (MIHAN) India Private Limited for its

development.
Problem of overcrowdsed skiss

406, SHRI VIJAY JAWAHARLAL DARDA @ Wil the Minister of CVIL AVIATION be pleased to

state:

(a) whether the crowding skies are witnessing a rising incidence of aircrafts getting

uncomfortably close to each other violating a minimum distance norm prescribed for safe flying;

(b) if so, whether the Airports Authority of India (AAI) has recently opined that air proximity rate

is rising sharply since 2007;

(o) whether the better air-space management during 2004-05 did result in appreciable fall in

airprox, per lakh flights to less than 1 {one); and
(d) if =0, what are the factors responsible for gradually increase in airprox?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL) : (&)
to (c) Standard Operating Procedures (SOPe) require every aircraft to follow a designated ATS

route and maintain standard separation. The year-wizse airoroximity rate per lakh flights was 0.93in
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